FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

‘VIZTAR INTERNATIONAL PRIVATE LIMITED’
OPERATING IN SERVICE SECTOR IN THANE, MAHARASHTRA

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along with | Viztar International Private Limited

PAN & CIN / LLP No. PAN: AAGCA5815N
CIN: U80301MH2007PTC174600

2. | Address of the registered office Office No. 502, Fairmount, Plot no.4 to 6, Sector 17,

(as per MCA records) Sanpada, Navi Mumbai, Thane, Maharashtra —
400705

3. |URL of website NA

4. |Details of place where majority of fixed| Office No — G-75, Ground Floor, Haware Fantasia
assets are located Business Park, Plot no -47 Road Sector 30A Vashi

Navi Mumbai 400703

5. |Installed capacity of main products /| Not Available since the Company is not in operations
services since 2022.

6. |[Quantity and value of main products /| As per information available, Company is not in
services sold in last financial year operations since 2022.

7. | Number of employees / workmen Nil as per the information available.

8. |Further details including last available| The details as available can be sought by sending an
financial sta_tements (vs_/ith schedule_s) of | email on cirp.viztarinternational@gmail.com and / or
two years, lists of creditors are available | Virtual Data Room in accordance with the provisions
at URL: of the Code and Regulations made thereunder.

9. | Eligibility for resolution applicants under| The detailed invitation for expression of interest
section 25(2)(h) of the Code is available| which shall include the eligibility for resolution
at URL: applicants under Sec 25(2)(h) of the Code can be

sought by sending an email on
cirp.viztarinternational@gmail.com

10. |Last date for receipt of expression of | August 05, 2025
interest

11. |Date of issue of provisional list of| August 15, 2025
prospective resolution applicants

12. |Last date for submission of objections to| August 20, 2025
provisional list

13. |Date of issue of final list of prospective| August 30, 2025
resolution applicants

14. |Date of issue of  information| September 04, 2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. |Last date for submission of resolution| October 04, 2025
plans

16. |Process email id to submit EOI cirp.viztarinternational@gmail.com




17. |Details of the corporate debtor's| Registered as Small Enterprise having UDYAM
registration status as MSME Registration Number: UDYAM-MH-33-0140516

Kshitiz Gupta

Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140
AFA Valid Till: December 31, 2025

Resolution Professional of Viztar International Private Limited

Address & email id registered with IBBI:

F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,
Kandivali East, Mumbai - 400101

Email Address- kshitiz.ca@gmail.com

Process specific email id for correspondence: cirp.viztarinternational@gmail.com

Date: July 21, 2025
Place: Mumbai
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Ph, : +91 512 2371478 to 81 Fax : +9] 512 2399854/ 2332665

Can | Fled

website: www. jkcement.com e-mail; shambhu.singh@ jkcement.com
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
‘VIZTAR INTERNATIONAL PRIVATE LIMITED’
OPERATING IN SERVICE SECTOR IN THANE, MAHARASHTRA
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Viztar International Private Limited
PAN: AAGCA5815N
CIN: U80301MH2007PTC174600

1 Name of the corporate debtor
" | along with PAN / CIN / LLP No.

Office No. 502, Fairmount, Plot no.4 to
6, Sector 17, Sanpada, Navi Mumbai,
Thane, Maharashtra — 400705

5 Address of the registered office
" | (as per MCA records)

3. | URL of website NA

Office No - G-75, Ground Floor,
Haware Fantasia Business Park, Plot
no -47 Road Sector 30A Vashi Navi
Mumbai 400703

4 Details of place where majority of
" | fixed assets are located

Not Available since the Company is not

5 Installed capacity of main products
) in operations since 2022.

/ services

Quantity and value of main
6. | products / services sold in last
financial year

As per information available, Company
is not in operations since 2022.

7. | Number of employees / workmen | Nil as per the information available.

The details as available can be
sought by sending an email on cirp.
viztarinternational@gmail.com and / or
Virtual Data Room in accordance with the
provisions of the Code and Regulations
made thereunder.

Further details including last

8 available financial statements (with
" | schedules) of two years, lists of

creditors are available at URL:

114Y.

TRUCAP FINANCE LIMITED

Registered Office: Register office at 4" Floor, A Wing, D.J. House,
Old Nagardas Road, Andheri (East), Mumbai - 400069, Maharashtra,
GST No: 27AAACD9887D1ZC
Corporate Identity Number: L64920MH1994PLC334457

PUBLIC NOTICE

This is to inform the Public that Auction of pledged Gold Ornaments will be conducted by
TruCap Finance Limited on 7" August 2025 at Thane at 11:00 A.M.

Branch address: TruCap Finance Limited, Shop No. 18, B-Wing, Devi Darshan CHSL,
Bhavani Chowk, Temblinaka, Thane-West, Thane - 400 601.

The Gold Ornaments to be auctioned belong to Loan Accounts of our various Customers who
have failed to pay their dues. Our notices of auction have been duly issued to these
borrowers.

The Gold Ornaments to be auctioned belong to Overdue Loan Accounts of our various
Customers mentioned below with branch name.

Dombivali Branch: GL0000000246221 , GL0000000253565 , GL0000000261181 .
Malad Branch: GL0000000229218 , GL0000000230489 , GL0000000242761 |,
GL0000000245431 , GL0000000248962 , GL0000000253491 , GL0000000257558
GL0000000259592, GLO000000260980, GL0000000264796, GLO000000265271.

Mira Road Branch: GL0000000274664 , GL0000000306323.

Thane Branch: GL0000000056413 , GL0000000231812 , GL0000000238227
GL0000000242814 , GL0O000000243524 , GL0000000249159 , GLOO00000249390 ,
GL0000000264614 , GLO000000264659 .

Vasai Branch: GL0000000209177 , GL0000000209174 , GL0O000000233199 ,
(GL0000000233144 , GL0000000244892 , GL0000000245829 , GLO000000247769 ,

| ' iled invitati i (GL0000000251406 , GL0000000252492 , GLO000000253744 , GLO000000256362
1. |Total Income from Operations 340897 | 362706 2,852.3] 12,052.10 The detailed invitation for expression ’ ’ ’ '
| P Eligibility for resolution applicants of interest which shall include the (GL0000000257477 , GL0000000261502 , GLOO00000300491 , GLOOO0000311991 ,
2. | Net Profit before Interest, Depreciation, Exceptional ltems and Tax 698.56 762.90 490.60 2,043.85 9. | under section 25(2)(h) of the Code 32%'2;"tsyecf%%(zr)?ﬁ;"g}'ﬁﬂe 2pplicants GL0000000313606.
- : : - = is available at URL: . . ; i : -
:3 MNet Profit for the Period before share [Loss) in associates and tax LED14 51502 7317 1139.45 b.etSO.U%ht b);'senldcgg anllema|l on cirp. For more details, pl.eaSe contact TruCap Finance Limited.
: - L & . i F Viztarinternationa mall.com .
(before Exceptional and Extraordinary items) , - d Contact Person: Vinod Maskar
: . 10. Last date for receipt of expression August 05, 2025 Contact Number(s): 9870424107
4. |Net Profit for the period before Tax (after Exceptional and/ or : : _| of interest . 8 TruCap Finance Limited reserves the right to alter the number of accounts to be auctioned &/
i - 4B3.15 534,96 27317 1.242.39 Date of issue of provisional list of ion wi i -
Extraordinary items) 1. prospective resolution applicants August 15, 2025 postpone / cancel the auction without any prior notice.
5. | Net Profit for the period after Tax (after Exceptional and/ or Last date for submission of TruCap Finance Limited
Extraordinary items) 32425 36133 184.82 87217 12 | objections to provisional list _5”9”“ 20, 2025
Date of issue of final list of
&. | Total Comprehensive Income for the period [Comprising 13. | brospective resolution applicants | August 30, 2025 T
FProfit for the period (after tax) and Other Comprehensive 12222 I60.41 185.29 88753 Date of issue of information CIK: L45209MH1985PLE0I000
Income [after tax)] 14, | memorandum, evaluation matrix | g 1o mber 04, 2025 nﬁ*ﬂf.ﬂf#f':n”?r;;ﬁ;mﬁiﬁ‘ﬂ%f‘ﬁ'&uﬁa
1 — - . b= - = and request for regolutlon plans to Emall Id: InfolDdekealfshone. com
7. | Paid-up Equity Share Capital ey o — 5 —_ prospective resolution applicants MOTICE 1S HEREBY GIVEN THAT THE 39th Annual
|Face Value of 710/~ Per Share) : = ' : 15 | o o olane. —T1o%o" ©f| October 04, 2025 y [onecal Meetp STM oubs oot Lmiied \r8
. : | - i al Office No 403-Ureashl, OF Sayanl Road,
B. | Reserves (excluding Revaluation Reserve) 5.631.48 52216 | 4672.86 5,22116 16. | Process email id to submit EOI cirp.viztarinternational@gmail.com lMFDHT'n'NT Prabna:da-.-%. Munbgi-p&:ﬁﬂﬂzlﬁ. :n'.l'n.'as.'l:":a;:;ay, 13th
- - : : - : : August, 2025 3t1215
| 9. | Security Premium Account 75680 756.80 756.80 756.80 17. | Details of the corporate debtor’s EeglsterSgYAas R Smtallt_ Errllterpélse. | Whilst care is taken prior to acceptance of § |1y e s 1 conserve the snviranment, printsd
- " | registration status as MSME U%’\'(%’M MH.33.0 13%'21%"‘ lon Number | advertising copy, it is not possable toverify | [copes of Se annual repor will not be dispatched fof
10. | Net Worth 646558 | 605523 550693 6,05523 “MH-33- its contents. The Indian Express (P | |thesharehakdes. Oniine or soft copies of he Annua
: - - Date: July 21, 2025 | Limited canriot be held responsible for | [Teport ar avslabia lor ralieence # the BSE and
1. | Paid up Debt Capital/Outstanding Debt 505684 4,961.33 4.382.81 4,961,333 Place: Mumbai Sdi-| | such cantents, nor for any loss o damage e s I s Regisiraraf
| Kshitiz Gupta | - § ions Wi Wemiers and Share Transier Bocks ol the Company
12. | Outstanding Redeemable Preference Shares NA MA NA NA Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140 ","n':;"'ng:':iﬁ iﬁﬂ;ﬁ:ngagfaﬁﬁdm wu'.mrgr.d:se.jfré:.é.‘ﬁ;nburéna,-.znﬁhA'J;mgu.' il
] ) AFA Valid Till: December 31, 2025 B il by - o sWedregday, 100 Sugust, 'JEEI (=il Gays
13, | Debt Equity Ratio 0.95 Q.97 0.94 0.97 Resolution Professional of Viztar International Private Limited | | gﬂéﬁ:ﬂ:ﬁ; :,I'}E &irﬂfﬁfﬂﬁnmme:é m‘;ﬁ'}'qﬂ.'; .-'[I:-Erhi'l B 6553532' -‘jﬂr“.ﬁg' E:HE;?:
- : Address & email id registered with IBBI: ; : : dlnacda 1R Audied IR b k- oF [t
14. | Basic and Diluted Earnings Per Share (of 210/- each) 4199 e ek 2398 T4k F-52, First Floor, Centrium Mall, Lokhandwala Towgship Akurli Road, | | that readers make necessary inguiries | |edresdey ;’Jrﬁﬁﬁ'ﬁ;ﬁg ﬁ.ﬁ?éﬂ?i,ﬁ.;ﬁﬂﬂ
(Mot Annualized except Period / Year ended ) ’ ' - ' Kandivali East, Mumbai - 400101 | before sending any monies or entering Tadility I e members Hrough NSDL. Ramole E-
_ Email Address- kshitiz.ca@gmail.com into any agreements with adverfisers or |  [wing wit be g"?*“"h#f"':}“ia"”dﬂf- !':"l'ﬁ"E"-_'-'“i
|15. | Capital Redemption Reserve MNA NA | MA MNA Process specific email id for corr%pond:ance: | othenwise acting on an advertisement in EEFF%#&EHE'I:; M 1 Tuasday, 12thAugust. 20253
: cirp.viztarinternational@gmail.com | § any manner whatsoever. Registered |  |in case of any oueries/Clanfication. related 1o &
16. | Debenture Redemption Reserve 375 375 7.50 375 letters are not accepled in response to box E?.I',ng-_'ﬂ_ﬂ.:lul F-QI;II:I'\-_ E|Q:1|[wrf_r;|||d¢;ﬁlgf ?ulr;:l'i,l
B . 4 L fTRMgIEIE ndia Fowake Lemited, B O B
17. | Debt Service Coverage Ratio 2.37 284 | .82 181 || | numbar advertisement, Q,._m,:.:?..-.,u_ nEac no: +91-23018261 2301 2618) oo
L vizik {hairwebsis www.purvashree.com
18, | Interest Service Coverage Ratio 6,95 T2 &5 4. 86 Piace: Mumbei
Dl 20 02025
MNotes, For Duke Offshore Limitod
1. The above is an extract of the detailed format of unaudited quarterly Financial Results filed with the Stock Exchange under Awik Goorge Duke (Manag Dimt?:l:;
Regulation 52 of the Listing Regulations. The full format of the quarter ended consolidated and standalone financial rasults DIEDEEHDEE

are avallable on the Stock Exchange websites:- wwwinseindia.com, www.bseindia.com and on the Company's website
Wi fkcement.com.

Z. KeyStandalone Financial Information:

| STANDALONE

hres

Throe FMonths Threa

Particulars Months Ended Months Year

Ended Ended

| I L niaudita

1. | Tetal Income from Operations 320526 3.387.12 2,686.89 ' N262.03%
MNet Profit before Interest, Depreciation, Exceptional lterms and Tax &84.80 736.33 | 48403 1,996.53
3. |Net Profit for the periad (before Tax, Exceptional and/ or 501117 S18 75 29177 L1E9.01
Extracrdinary iterms)
&. | Net Prof I.t far t.he- period before Tax [after Exceptional and/ or 50117 59313 25177 1. 243.39
Extracrdinary items)
5. |Met Profit ﬁ:nr. the Pericd after Tax . _ . 728 &0 A17.32 2013 GA 870,01
_| (after Exceptional and/ or Extraordinary items) .
6. | Total Comprehensive Income for the period
[Camprising Profit for the period (after tax) and Other 334,75 %1472 202.42 866.63
Comprehensive Income (after tax)]
7. |Paid-up Equity Share Capital 77 97 77 27 rpy 79 27
(Face Value of 7 10/~ Per Share)
Reserves excluding Revaluation Reserve) 556616 523141 | 472174 | 5,231.41
Security Premium Account 756.80 756.80 T56.80 T56.80
10, | Net Waorth B, 0023 B6,065.48 555581 | 606548
1. | Paid up Debt Capital/Outstanding Debt 5.056.84 £,961.33 & 38140 496133
12. | Outstanding Redeemable Preference Shares MNA NA | NA | MNA,
13, | Debt Equity Ratio .95 [ HR-I) 0,93 0.97
14.| Basic and Diluted Earnings Per Share [of #10/- each)
43,483 B4 2623 259
(Not Annualized except Period [/ Year ended) :
15. | Capital Redemption Reserve NA MNA, MNA, NA, I - — —
T Fod wmmi aed Aruddis jdatad i nea b ..: - -~ =l ey
I'IE. Debenture Redemption Reserve 375 375 | 750 | 375 P p.t-:;g::h:'unu Tt Stocts rnt!i-r:; ‘._-.'.i.',';,'._-.Lr_':_;'..'-..-._., s i WY
17. | Debt Service Coverage Ratio 2.33 2.82 .81 .87 T -
b.29 4.9 &.8.2

118. | Interest Service Coverage Ratio 7.31 | \\ FI
3. These financial results have been prepared in accordance with Indian Accounting Standards (Ind-A5) as prescribed under | i \
| : -_“"-'"'Tl [T ] e

saction 1353 of Companies Act 2013 read with Rula 3 of the Companies [Indian Accounting Standards) Rules 2015 and relevant
amendment thereafter, The said financial results of the Parent Company and its subsidiaries together referred as the
"Group” have been preparad in accordancewith Ind AS 110 = Consolidated financial statements.
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For and on behalf of the Board of Directors

Scan the 8 Code to download
the full financial resulis

Place : Gurugram

Date :19 July, 2025 Dr; Raghavpat Singhania

Managing Director
DIMN: 02426556
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As g part of Green Initiative of the Covernment, all the Shareholders are

quested to get their email addresses registered with the Company for receiving Annual Report, etc. on email.
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Contact

JITENDRA PATIL
Mobile No.:
9029012015

LLandline No.:
67440215
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